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Proposal to change Indian currency to
check black money

548. SHRI JAGIR SINGH DARD:
Will the Minister of FINANCE be pleased to
state:

(a) whether there is any proposal
under  Government's  consideration  to
change the present currency system, of
India in order to check black money; and

(b) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) No, Sir.

(b) Does not arise.

Amount received under Credit Deposit
Scheme

549. SHRI JAGIR SINGH DARD:
Will the Minister of FINANCE be pleased
to state:

[RAJYA SABHA]

to Questions 156

(a) what is the total amount received under
the Credit Deposit Scheme through Small'
Savings duriag the years 1990-91 and 1991-
92, State-wise; and

(Ib) what is the percentage of the amount
given to each Stat© out of afore-aid amount?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) There is no scheme called Credit
Deposit Scheme under Small Savings. State-
wise figures of the net Small Savings
collections during 1990-91 and 1991-92 are
shown in the statement laid on the Table of
the House. (See below)

(b)3/4th of net collection from small
Schemes in a State is advanced
as a long term loan to that State.

Statement
Net Small Savings collections including PPF collections through Post Offices

(Rs. in lakhs)

SIL. Name of State 1990-91 1991-92
No. (Final) (Provisional)
1 2 3 4

Andhra Prdesh 52424 30110
2 Arunachal Pradesh 134 76
12581
4 Biharl.....ccoooiniiiiieieeneeecee e 41928 22352
5 GOttt 2513 1529
6. Gujarat 56151
7 Haryana ......c.cccceceeevenenieeeenincneneseeeenes 24760 178323
8 Himachal Pradesh..........c.ccccecevveninincnnennne. 10654 7969
9 Jammu & Kashmir 4419
10 Karnataka 29124
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11 Kerala....cooooieieieiiieiienieicececreseee et 21388 15754
12 Madhya Pradesh .........ccccoeeieiiiiiniininincccencecseeeeee 24960 18770
13 Maharashtra = e 75922 37035
14 MAnIPUT ....coviiiiiieieieeree ettt 385 305
15 Meghalaya e 765 696
16 MIZOTAM ...ouiiiiiiiiiiiiiccce e 158 327

17 Nagaland ......cccccoceeveneevcniininiecneeienee. 179 109
18 OFiSSA . 26258 12144
19 Punjab ... 36489 20749
20 Rajasthan ... 41994 35371
21 SiKKim ... 155 84
22 Tamil Nadu.......cccoooiiiiiiiiiiiiicececee 37784 50080
23 THPUTA. ..t 2405 1319
24 Uttar Pradesh 154257 82292
25 West Bengal = e 93989 54173

Nate : Ths statemsnt does not include the figures of PPF in Banks ami Deposit Schemes for

Retiring Employees.
Utilisation of external all

550. SHRI KAMAL MORARKA;
SHRI P. UPENDRA:

Will the Minister of FINANCE be pleased
to state:

(a) what has been, the external assistance
contracted during the years 1985 to 1991;

(b) what has been the amount of the
above external assistance utilised and the
portion remaining unutilised as on the

st April', 1992;

(c) what are the reasons for unutilised
externa] aid; and

(d) what steps have been taken by
Government to maximise utilisation of
external assistance?

THE MINISTER OF STATE UST THE
IMTNISTRY OF FINANCE (SHRI
RAMESHWAR THAKUR): (a) The ex-

ternal assistance contrasted during the years
1985-86 to 1990-91 amounts to Rs. 53094

crores.

(b) The external assistance utilised during
the years 1985-86 to 1990-91 amounts to Rs.
29404 crores. The overall unutilised external
assistance amounts to Rs. 83485 crores as on
Ist April, 1992.

(c) and (d) Most of the External As-
sistance is tied to specific projects and the
disbursements are therefore linked to the
project implementation schedule. The pace of
actual implementation varies from project to
project. However the loan amount not utilised
during a particular ifinancial year does not
normally lapse and would be carried forward
for utilization in the subsequent years.
Government have taken a number of steps to
accelerate the implementation of externally
aided projects and the utilisation of external
assistance. These include simplification of
pro-



